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air. Speaker: That it accepted.  If 
the Government doea not give  him 
the Information, the  Chaiinan  can 
write to me and certainly  we  can 
discuss it. The Houae has the right to 
discuss it. If the Government  doel 
not give him  any information,  then 
we shall see what steps we should 
take.

Shri Piloo Mody: There ia no spank
ing procedure for ministers.

Hr. Speaker:  Now we go to the
call-attention notice.

Mr. Limaye

WRITTEN ANSWERS TO 
QUESTIONS

Quality control and Inspection of 
Defence  equipment

•1177. Shri Indrajtt Gnpta: WiU the 
Minister of Defence be pleased  to 
state:

(a)  whether there is any arrange
ment to utilise the services of  non- 
Defence establishments  for  quality 
control and  inspection of  defence 
equipment and store*;

<b) if so, the extent and nature of 
such arrangement; and

(c)  whether it i* a fact that  the 
National Tact House, Calcutta, has 
done good work in this respect?

The Minister of state tn tke Mais- 
try of Defence (Shri B. ft. Bhagat):
(a) and (b). In the ease of  oertain

type* of Defence items lor  wtfth 
testing facilities art not available ia 
the Defame Laboratories, tha facul
ties  avaUable at tha National Taat 
House, Central Glass It Ceramics Re
search Institute and other civil labo
ratories are made use of on pajnMBt 
basis. A proposal to utilise the ser
vices of the Quality Control Unit at 
the Indian Statistical  Institute  to 
connection  with the application ot 
quality control  techniques in  tha 
Naval Dockyard, Bombay  has  also 
been approved. Certain common user 
items, *.ff. blankets etc. are ate* ins
pected  |>y  the  Inspectors  of the
D.G.S. & D. on behalf of Catenae.

(c) Yes, Sir.

Special itailsn ef VJt. General
Assembly to dbeua West Asian 

•rials

'UM. Shri Hem Baraa:  Will the 
Minister of  External  Affairs  be
pleased to state:

(a) whether It is a fact that he re
presented India's viewpoints on  the 
West Asian crisis in the Special Ses
sion of U.N. General Assembly held 
recently; and

(b) if so a broad outline of these 
viewpoints and the support India re
ceived from  other UJf.  members if 
any?

The Minister of External  Affairs
(Shri M. C. Chagla): (a) Yes, Sir.

(b) A copy of the text of my state
ment in the United Nations is placed 
on the Table of the House.  [Placed 
in Library. See No. LT-10M|«7] India 
along with 17 other non-aligned coun
tries  tabled  a  resolution  which, 

falter oUa,  asked  far  the  with
drawal  of  Israeli  forces  to  the 
positions held by them prior to June 
5th, 1M7. TMe reaolutkm obtained M 
votes in favour; 48 against; and than 
were 90 abstentions.
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•118. Uri D. C. ghanaa: Win tba 
Mlniatar  of  External  Aflatra  be 
pleased (o state:

(a)  whether the Resolution, spoa- 
soNd by India, Yugoslavia mk  1*




